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tans in Delhi/New  Delhi and the
number of such quarters in which
fans have not been provided so far;

(b) the cost so far incurred on this
scheme; and

(c) whether there is any scheme
to provide fans in the servant quar-
ters of Members of Parliament this
year; if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS, HOUSING
AND SUPPLY (SARDAR IQBAL
SINGH): (a) 6,480 Class IV em-
ployees’ quarters have been provided
with fans and 7,656 quarters -=are
still to be so provided.

(by Rs. 9,14,541,

(¢) No. The question of providing
fans at Government expense in
quarters of the private servants of
Members of Parliament has not been
considered.

2-RoOoMED QUARTERS FOrR CraAss IV
EMPLOYEES

116, SHRI D THENGARI: Will
the Minister of WORKS, HOUSING
ANDP SUPPLY be pleased to state:

(a) whether, in pursuance of the
Government’s decision to construct
only two-roomed quarters for Class
IV employees of the Government of
India, there is a scheme under Go-
ernment’s consideration for the con-
struction of such quarters in Delhi/
New Delhi this year; and

(b) if so, the number of such
quarters to be constructed and at
what cost?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS, HOUSING
AND SUPPLY (SARDAR IQBAL
SINGH): (a) and (b) Subject to
availability of funds, it is proposed to
construct about 1200 two-roomed
quarters for Clasg IV Central Govern-
ment employees in New Delhi at a
cost of about Rs, 112 lakhs, during
the next financial year.

[ 29 MAR. 1967 ]

to Questiong 1150

INCENTIVE TO THE BLIND IN DELHI

117. SHRI K. C. BAGHEL: Will
the Minister of PLANNING, PETRO-
LEUM AND CHEMICALS AND
SOCIAL WELFARE be pleased to
state:

(a) whether any incentive is pro-
posed to be given to the able-bodied
blind-men in the Union Territory of
Delh: who want to start some music-
teaching school or some such kind
of work to earn their livelihcod; and

(b) if so, the manner in
Government propose
persons?

which
to help such

THE MINISTER OF STATE IN
THE DEPARTMENT OF SOCIAL
WELFARE (DR. SHRIMATI PHUL-
RENU GUHA)- (a) At present the
Delhi Adminjstration has no scheme
for this purpose.

(b) Does not arise.
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